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cluded.

SHR3 K. RAGHU RAMAIAH: With 
tptftt xeqpect, I submit this. Let us be 
clear about the procedure. Are we 
x&ytvinft the old system?

SHRI DINEN B'HATTACHAHYYA- 
You are responsible for it.

SHRI K RAGHU RAMAIAH: 
am not,
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SHRI INDRAJIT GUPTA (All- 
-pore): there is a mention of the 
Industrial Disputes (Amendment) Bill 
Jn the next week’s business announced 
by him just now. W« are eager that 
this Rill should be enacted during this 
Session. Therefore, I  would request 
him through you that the business 
should be arranged in such a way 
that -there is enough time for the Bill 
to go to both the Houses for passing

the Rajya Sabha. Therefore, when it 
comes hero* It w ill be pawed by both 
the Houses.

12.14 bn .

WAREHOUSING CORPORATIONS 
(AMENDMENT) BILL*

THE MINISTER OF STATE IN 
THE MINISTRY O f  AGRICULTURE 
AND IRRIGATION (SHRI ANNA- 
SAHEB P. SH1NDE): On behalf of 
Shri Jagjivan Ram, I beg to move for 
leave to introduce a Bill further to 
amend the Warehousing Corporations 
Act, 1962.

MR. SPEAKER: The question is;

“That leave be granted to intro
duce a Bill further to amend the 
Warehousing Corporations Act,
1962.'’

The motion was adopted.

SHRI ANNASAHEB P. SHINDJE: 
Sir, II introduce 1 the Bill,

m i  hrs.

^WOTOR VEHICLES (AMENDMENT) 
BILL—Contd.

MR SPEAKER: Now, we shall take 
up further consideration of Motor 
Vehicles (Amendment) Bill. Shri 
Dinesh Joarder to continue his speech.

SHRI DINESH JOARDER (Mai- 
da): Mr Speaker, Sir, during the 
discussion on this BiU yesterday I was 
mentioning that according to the 
length of the roads and the necessity 
of the regular maintenance and deve
lopment, particularly of important 
roads, the amount provided in the 
current budget i,e. Rs. 16 crores, isand not that it should be left over.___________________________ _____
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